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The order of this Triuna1 

rendered in o,b.,No,571/1999 dated 

8th Auust,200* filed by Hernanta I.i. 

Behera and pursuant to the said order 

the terninatior notice dated 1.3.2*02 

un de r Anne ,t r 4 having been quashed 

ly the Hon'Jole High Ccu rt of 0 ri ss a 

filed lay the present applicant in OJC  

No.302* of 2002 dated 1922*03,1earned 

CoUsl for the Applicant lay filing a memo 

dated 12th May,2004 does not want to 

press this Orijinal Application any more. 

In the said premises, this orijinal 

Application No. 182/2002 is disposed of 

for not )oeinq pressed.No costs, 

viceCh aia— 


